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OF-FAICE OF TI-IE Cl-IIEF JUDICIAL MAGISTRATE: WEST DISTRlC'I': TIS l-IAZARI COURTS

DELI-ll .

. ORDER

As per the verbal directions of Ld. Principal District and Sessions Judge, West District
Delhi and in partial modification in the Duty Roster of Judicial Magistrate First Class, West District,
Delhi, for the month of February- 2025(referenceNo. 275-333/CJM(West)/DR/2025 dated 24-01-2025),
Itis ordered that Ms. Manisha Bhau, I..d. JM1’~'C(NI Act) Digital Court-03, West District Delhi, Duty
Magistrate on 09~02~2025(Sunday) shall hold her court in Room No. 22 Ground Floor, Main Building,
'1'isI-iazari Courts Delhi, instead of Room No. 109(l.~".xtension Block) 'l'is I-lazari Courts Delhi. Rest of the

conditions shall remain unchanged in the Duty Roster of Judicial Magistrate First Class, West District,
Delhi for the month of I-‘ehruary-2025 (reference No. 275-333/C.JM(West)/DR/2025 dated
24-0l~2025).
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(SAMIKS -l/\ G "A)
Chief JU(llCl<

West District, De hii\i<i......\’.l..@...|..........§.lB..eJivi(west)/nit/2025 Dated, Delhi the .T.i.:.Z$3,015
Copy forwarded for information and necessary action to.
0]. The l-Ion'l>le Registrar General, High Court of Delhi, New Delhi

Through i.d. Principal District & Sessions Judge, (Wesi:),Delhi
02. 'l'he i.d.Principal District 81 Sessions Judge, (I-IQ), Delhi
03. The I.d. Principal District Bi Sessions Judge, (West), Delhi
04. The Ld. Principal District 8i Sessions Judge all district Delhi/New Delhi
05. The l.cI. officer Incharge, Pool Car, 'l'is l-lazari Courts, Delhi
06. 'l'he Ld. CJM, all District, Delhi,/New Delhi,
0'7. The I..d. ACJM & All Ld. Jtidicial Magistrate If-‘irst Class West District, Tis I-iazari C2ourts,Delhi.
08. The Director of Prosecution, 'l'is lla'/.ari Courts, Delhi?
O9. 'l‘he Commissioner of Police, Delhi .
10. 'l‘he l G (Prison), 'l'ihar Jail, Delhi/New Delhi.
11. ‘1‘he Secretary, Bar Association, ‘i‘is llazai'i Courts, Delhi
12. 'l‘he Supdt.Jail, New Delhi/l.ocl<-Up incharge, 'l'is i-Iazari Courts, Delhi-"_ '
13. The Admn. OFficer(Judl), I-liridi Department,__}_R. No. 237, 'I)'s liazari Courts, Delhi
14. i.aw Officer, '1‘ihar Jail, Delhi/New Delhi.-_~ E »- ' ' _
15. l-‘or Uploading on centralized web-site througi§'I£;4Vi'lERQ ‘
16. 'l'he Video Conferencing, R. No. 211, 'l'is ilazari Courts, Delhi.
17. The Care Taking Branch (i-lq) 8: West 't'is Hazari Courts, Delhi _ _
18. 'l‘he Reader T011110 court of Ll1'l(lCl'Slgfl@Cli
19. The Cash Branch, West District, Tis I-lazari Courts, Delhi.
20. PS to l.d. Principal District and Sessions .Judge(West) District, Delhi
21- Office file - ,i ‘

Chief .Ji d’ al Magistrate
w - District, Delhi


